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Statement   by   Government   ac-
cepting   the  Report mentioned   it   (a) 
above. 

[Placed in Library. See No. LT-1374/77  
for  (a)  and  (b)] 

(2) Statements (in English and Hindi) 
giving reasons for the delay in laying the 
papers mentioned at (1) (i)i (ii) and (iv) 
above. Placed in Library.    See No. LT-
1374/77] 

Notifications of the Ministry of Finance 
(Department of Revenue)  and related 

paper 
SHRI SATISH AGARWAL: Sir, I also beg  

to lay on the Table:— 
I. A copy each (in English and Hindi) of 

the following Notifications of the Ministry of 
Finance (Department of Revenue), under 
section 296 of the Act,  1961:— 

(i) S.O.  No.  3753, dated  the  10th 
December,  1977. 

(ii) S.O. No. 3754, dated the 10th 
December,  1977. 

[Placed in Library. See No. LT-1402/77 
for  (i)  and (ii)] 
II. A copy (in English and Hindi) of the 
Ministry of Finance (Department of 
Revenue) Notification G.S.R. No. 730(E), 
dated the 3rd December, 1977 together with 
an Explanatory Memorandum thereon. 
[Placed in Library. See  No.   LT-1367/77]. 

I. Report   (1976-77)   and  Accounts  of 
the Projects and Equipment Corporation of 

India Limited, New Delhi and Related 
Papers 

II. Report (1976-77)  and    Accounts of the 
Minerals and Metals Trading: Corporation 

of India Limited, New Delhi and related 
papers. 

III. Report (1976-77) and Accounts of 
the State Trading- Corporation of 
India Limited, New Delhi and re 

lated papers 

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO 
OPERATION (SHRI MOHAN 
DHARIA): Sir. I beg to lay on the 
Table, under sub-section (1) of section 

619A of the Companies Act, 1956, a copy 
each (in English and Hindi) of the following 
papers: 

(i) (a) Sixth Annual Report and 
Accounts of the Projects and Equipment 
Corporation of India Limited, New Delhi, 
for the year 1976-77, together with the 
Auditors' Report on the Accounts and the 
Comments of the Comptroller and Auditor 
General of India thereon. 

(b) Review by Government on the 
working  of  the  Corporation. 

[Placed   in   Library.   See No. LT-
1477/77  for   (a)   and   (b)] 

(ii) (a) Fourteenth Annual Report and 
Accounts of the Minerals and Metals 
Trading Corporation of India Limited, New 
Delhi, for the year 1976-77. together with 
the Auditors' Report on the Accounts and 
the comments of the Comptroller and 
Auditor General of India thereon. 

(b) Review by Government on the 
working  of  the  Corporation. [Placed   in   
Library.   See No. LT-1369/77 for (a) and 
(b)] 

(iii) (a) Twenty-first Annual Report and 
Accounts of the State Trading Corporation 
of India Limited, New Delhi, for the year 
1976-77, together with the Auditors' Report 
on the Accounts and the Comments of the 
Comptroller and Auditor General of India 
thereon. 

(b) Review by Government on the 
working of the Corporation. 

Placed   in     Library.     See   No.   LT-
1370/77 for (a) and (b)] 

Report  (1976-77)   and  Accounts of the 
Hindustan   Housing   Factory     Limited, 

New Delhi and Related Papers 
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REPORTS    OF    THE    PUBLIC    AC-
COUNTS  COMMITTEE   (1977-78) 

SHRIMATI SUSHILA SHANKAR 
ADIVAREKAR (Maharashtra): Sir, I beg to 
lay on the Table a copy each of the following 
Reports of the Public Accounts Committee:— 

(1) Thirty-seventh Report on Action 
Taken by Government on the 
recommendations contained in the 196th 
Report of Public Accounts Committee (5th 
Lok Sabha) on Farakka Barrage Project. 

(2) Thirty-ninth Report on Action 
Taken by Government on the 
recommendations contained in the 208th 
Report of the Public Accounts Committee 
(5th Lok Sabha) on New-Port  at Tuticorin. 

 

(3) Fifty-seventh Report on Action 
Taken by Government on the 
recommendations contained in the 224th 
Report of the Public Accounts Committee 
(5th Lok Sabha) on Railway Operations 
and Expenditure. 

(4) Fifty-ninth Report on Action Taken 
by Government on the recommendations 
contained in the 232nd Reoprt of the Public 
Accounts Committee (5th Lok Sabha; on 
Defence Services. 

(5) Sixtieth Report on Action Taken by 
Government on the recommendations 
contained in the 225th Report of the Public 
Accounts Committee (5th Lok Sabha) on 
Diesel Locomotive Works. 

(6) Sixty-first Report on Action 
Taken by Government on the recom 
mendations contained in the 186th 
Report of the Public Accounts Com 
mittee (5th Lok Sabha) on Corpora 
tion Tax and Income Tax—A Review. 

MOTION   FOR  ELECTION   TO    THE 
ANIMAL   WELFARE   BOARD 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SUKJIT SINGH 
BARNALA): Sir, I beg to move  the  
following motion: 

''That in pursuance of clause (i) of sub-
section (1) of section 5 of the Preservation 
of Cruelty to Animals Act 1960 (59 of 
1960), this House do proceed to elect, in 
such manner as the Chairman may direct, 
one member from among the members of 
the House to be a member of the Animal 
Welfare Board." 

The question was put and the motion was 
adopted. 


